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FIRMS MANUFACTURING AND IMPORTING 
DYE-STUFFS 

129. SHRI M. GOVINDA REDDY: Will 
the Minister for HEAVY INDUSTRIES be 
pleased to state: 

(a) the present number of registered dye-
stuff manufacturing firms in the country; 

(b) the number of applications for 
licences for the manufacture of dye-stuffs 
now pending disposal; and 

(c) the number of firms which are 
importing dye-stuffs ? 

THE MINISTER FOR COMMERCE AND 
CONSUMER INDUSTRIES AND HEAVY 
INDUSTRIES (SHRI MORARJI DESAI): (a) 
Three. 

(b) Eight. 

(c) Precise information is not available, 
as some categories of dye-stuffs are on Open 
General Licence. 

I[LOAN  FROM  U.S.S.R. 

130. SHRI NAWAB SINGH CHAU-
HAN: Will the Minister for PRODUCTION be 
pleased to state: 

fa) whether it is a fact that recently the 
Government of India has agreed to accept a 
loan of about rupees 60 crores offered by the 
Government of the Union of Soviet Socialist 
Republics; and 

fEnglish translation 

 
(b) if so, what is the actual amount of the 

loan and what are the terms on which the 
same has been accepted ?] 

TITHE MINISTER FOR PRODUCTION 
(SHRI K. C. REDDY): (a) Yes. 

(b) A statement showing the details is laid 
on the Table of the House. 

STATEMENT 

Officer of a loan of about Rupees 60 crores 
by Russia to India. 

 


